Title: The Minister of Rural Development made a statement regarding the electronic transfer of monthly progress reports of
Rural Development Programme.
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MR. SPEAKER: Hon. Members, it is a very important statement. Please keep silence.
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MR. SPEAKER: I would like to compliment you and your Ministry for this initiative. My only request to all the hon. Members
is that all of us should utilize this facility which is made available.

The hon. Home Minister wants to make a statement now.



